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ORDER (ORAL) 

 

By Mr. V. Ajay Kumar, Member (J) 

 
      Learned counsel for the respondents today filed the 

compliance affidavit along with the orders passed therein after 

service on the Petitioner’s counsel and submits that the 

respondents have fully complied with the orders of this 

Tribunal.    

2. In the circumstances, and in view of the substantial 

compliance of the order of this Tribunal, the C.P. is closed.  

Notices are discharged.   However, the petitioner is at liberty to 

avail his remedies, in accordance with law, if he is still having 

any other grievance, against the orders now passed by the 

respondents. No costs. 

   

(ARADHANA JOHRI)                             (V. AJAY KUMAR)                                                                                                             
      Member (A)          Member (J)  
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